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IN THE CENTRAL ADMINISTRATIVE TR BUNAL . ‘ 1
PRINCIPAL BENCH, NEW DELHI,

0A.No.1884 of 1989

New Delhi dated this the 22nd of April 1994. (@é;7

Shri C,3. Roy, Hon. Member(3)

Shri S.R,'Adigé, Hon. Member(A)

Shri Mahi Palt, S/o Shri Nathu,

working as Cabinman at Northern Railuway

Gari Harsaru (Gurgaon)

Shri Amar Slngh S/o Shri Lila Ram,

working as Cabinman at Northern Railway .
Khalilpur (Nohlndargarh) - " eesApplicant

By Advocate : Shri B.N. Bhargava

VEIsSus |
1. Union of India, through the 'J
General Manager, Northern Ralluay, ‘ 4

Banzda House, New Delhi,

2, The Civisional Rgilway Manager,
Northern Railway, Bikaner.

3, The Sr, Divisional Personnel Officer,
Northern Railuay, ' Blkaner. : .o B®@spondents

By Rdvocate § Shri B,f. Aggaruwal
O RDER (Oral)

!

By Shri 5,R. Adioe, Hon: Member(A).

The learned cunsel for the applicanf seeks permission
to uithdfau the application on the ground that the reliefs
claimed by him in the application has alreacy been granted
by the respondents, Therefﬁre tee OA becomes infructuous,
In the circumsﬁances, the OA is dismissed as'w ithdrauwn.
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